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Hon’ble Sh. R.N. Singh, Member(J) 
    

Premlata Gussain, Aged 59 years 
Designation : Artist Grade-III, Group-B, 
R/o-3/3, 2nd Floor, 
NIE Campus, NCERT, 
Arbindo Marg, New Delhi-110016.  ... Applicant 
 
(through Sh. Devendra Singh) 
 

Versus 
 

  NCERT, through Secretary 
  NIE Campus, NCERT 
  Arbindo Marg, New Delhi-110016.         ...   Respondent 

 
 

 

ORDER(ORAL) 
 

Hon’ble Sh. A.K. Bishnoi, Member(A) 
 
 

  Heard learned counsel for the applicant.   

2. The applicant has approached this Tribunal by way of the 

present OA, seeking the following reliefs: 

“(a) Direct the respondent to consider the candidature of the 
applicant for due promotion to the post of Artist Grade-II 
and, thereafter, grant her appointment on the said post with 
all consequential benefits. 
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(ii) issue any other order or direction as this Hon’ble 
Tribunal may deem fit and proper in the interest of justice 
and in the favour of the applicant; and 

(iii) allow the present application with cost in favour of the 
applicant. 

(iv) Allow us to submit documents at later stage if any left 
out.” 

3. Learned counsel for the applicant submits that in pursuance 

of the circular dated 12.01.2018, the applicant had made a 

representation dated 23.01.2018 to the respondents, which was 

followed by reminders dated 09.03.2018 (Annexure A/3), 

16.08.2018 (Annexure A/4), 10.10.2018 (Annexure A/5) and 

19.08.2018 (Annexure A/6).  Learned counsel for the applicant 

submits that the above mentioned representation has not been 

disposed of as yet. 

4. Under the circumstances, the OA is disposed of at this stage 

itself without going into the merits of the case with the direction to 

the respondents to consider the aforesaid representation dated 

23.01.2018 (Annexure A/2) of the applicant and decide upon the 

same by passing a reasoned and speaking order within a period of 

two months from the date of receipt of a certified copy of this order.  

No costs. 

 

     (R.N. Singh)         (A.K. Bishnoi) 
       Member(J)                    Member(A) 

/ns/ 


